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(c) whether the government propose to 
retrench the surplus employees in Public 
Undertakings, Institutions and sick indus
tries; and

(d) if so, the number of employees likely 
to be retrenched from various institutions 
alongwith names of such institutions?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI PABAN 
SINGH GHATOWAR); (a) to (c). It is not the 
policy of the Government to cause retrench
ment of employees on introduction of com
puters in the Departments of the Govern
ment or in Public Undertakings. Nor would 
the new Industrial policy lead to dilution of 
control of the Government over the Public 
Sector.

(d) Does not arise.
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HUDCO Schemes for Punalur in Kerala

4329. SHRI KODIKKUNIL SURESH: 
Wilt the Minister of URBAN DEVELOPMENT 
be pleased to state :

(a) whether there is any HUDCO scheme 
for the municipality at Punalur in Kerala; and

(b) if so, the details thereof?

THE MINISTER OF STATE »N THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) No such 
scheme has been sanctioned by HUDCO.

(b) Does not arise.

Effect of Fertiliser Plants on Fields

4330. SHRI R. OHANUSKODI 
ATHfTHAN. WS the PFUME MINISTER be 
pleased to state:

(a) whether Government have received 
reports about the fertiliser projects which are 
part of 'hazarduous industries' emitting sul
phur dioxide fumes and sulphuric add mists 
which effect paddy fields and forest areas; 
and

(b) if so, the preventive measures taken/ 
proposed to be taken by the government?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI PABAN 
SINGH GHATOWAR): (a) and (b). The infor
mation is being collected and will be laid on 
the Table of the House.

Single Room Accommodation to 
Bachelors

4331. SHRI G.M.C. BALAYOGI: Will 
the Minister of URBAN DEVELOPMENT be 
pleased to state :

(a) whether the Government have any 
proposal to construct single room/hostel type 
accommodation tor bachelors working in 
various Central Government offices in major 
cities/ towns of Andhra Pradesh; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) No. Sir,

(b) Does not arise.

Co-operative Group Housing Societies 
at Pinjrapole

4332. SHRI S.N. VEKARIA: Wilt the 
Minister of URBAN DEVELOPMENT be 
pleased to state:

(a) whether the nine Cooperative Group 
Housing Societies who were allotted land at 
Pinjrapole made any developmental work 
before taking up construction of buildings;


